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HT.3T. 2807(3).—FaiT TLHL, AL TSHE ATAHTH 1956 (1956 FT 48) (& =0H =7% 74T
I ATATAAH FgT AT 8) T &7 3% o0l ST-GTT (1) BT T& RRAT T TART Fd g0, g THTLTT 21 ST
& TeTq 6 fagre 757 % "ot 591 # Ring Road # .41, 20.46 & .91, 23.5 (5@ o s+ qarfasi-
HTLOT T FATAT AL, FUT) TF 6 -GS 6 WA (ATSH0/TSE oS qigd 2-AA/4-A FT AT
AR, LA, e 3T TATAA o AT TAST & (0 qg A Tuferd g Sraewr dferd auia J= e
H fogm TA7 ¢, T I T TSI FTA o I ST T ST FIAT g |

Tl AT AT, ST 3<% 9 # Baa3 g, St AT HTH 6T g 3T A 3T-a1T (1) F e T@<h Tq T
& forw UlY S/ 3 ST 9% SO W 26 ATAAAT o6 W T AT T (& o A AT i
Tehe Y THT |

T Tedh ST T AT, 7ATq (ST o 7S TR (-|120 & forfad &9 § T&qq hl STusir
T IHH I AT AT BT STuy o werw ety st i ST ' 9 | 47 Y fBfeew
AT G G ST T STaHT <7 3 UHT SOt i gars & TET a7 UHT 37 S F % T4, I
FIE 2T, T TeTH TTTEET 9T THA, 9T FIT AT A7 AT 1 SATATT HT T AT FTAAATT FT
AT |

3945 G1/2026 (1)
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I ATATHIH ¥ T 3T AT IT-LTT (2) F Tl Terq wriarerr T ohar = g oft saer sifaw

I |

TH ATAAAT & (AT S ATAT STH o TGT ST AT A HETH TR 6 36 AT H ITASH &
3T 39T fRaas SATRAT g Atear o ST aerar g |

I
g U= & 9w et § Ring Road % f&.#. 20.46 & .41, 23.5 & (T aoi+ &t ST ATt €<=
TR storam Sx=AT afed i & |@fem fHawr

T &7 AT g v =T AT "=

%ﬁ? qIEIT G&AT T #7 T S i o CR kI ER T Sk ER T

e (RIEIRECIEY) (FRT)

1 2 3 4 5 6

AT T A1 fewa
T T AT SR fREar
1 3435 IREI AT () 0.0045 (FF47 ) 0.0045
2 3446 IGELl AT (SraTET) 0.0056 (%) 0.0056
3 3451 [REl AT () 0.004 (F#7T ) 0.004
4 3452 IREI AT () 0.005 (#7¥ ) 0.005
5 3453 st R forer (smare) 0.0105 (34277 0.0105
6 3476 [RELl ST () 0.008 (FF7¥ ) 0.008
7 3477 fasft ST () 0.0185 (FF47 ) 0.0185
8 3478 fasfy STATE T (ArETE) 0.002 (FFa7 ) 0.002
9 3479 [RELl ST () 0.0003 (FF47 ) 0.0003
10 3481 fasft ST () 0.0045 (247 ) 0.0045
11 3482 fasfy STATE T (ArETE) 0.00125 (77 ) 0.00125
12 3551 [REl TeF (TeF) 0.005 (FF¥ ) 0.005
13 3552 IGEll FT-F (T-H) 0.0175 (%Y 0.0175
14 3553 IBEL FT-F (T-H) 0.008 (%Y 0.008
15 490 [REl TeF (Te-F) 0.0055 (247 ) 0.0055
16 493 IGEll TT-F (Fe-F) 0.1062 (FFIY) 0.1062
17 525 IBEL T-F (T-F) 0.0035 (%) 0.0035
e T ATH: HRYL T
18 51 IGEll TT-F (Fe-F) 0.019 (FFIX) 0.019
19 54/798 IGEl FT-F (FT-F) 0.0072 (FaX) 0.0072
20 56 st iy (feF) 0.0032 (Z#7¥ ) 0.0032
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21 59 IGELl FT-F (FT-F) 0.0031 (FFY) 0.0031
22 626 IGEil AraTET (STATE) 0.04299 (F%¥) 0.04299
Total 0.28534

[T. §. NHAI/PIU/PATNA-2/Dighwara-Sherpur/LA/3A]
g sftaT, Haas

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 2nd June, 2026

S.0. 2807(E).—In exercise of powers conferred by sub-section (1) of section 3A of the National
Highways Act, 1956 (48 of 1956) (hereinafter referred to as the said Act), the Central Government, after
being satisfied that for the public purpose, the land, the brief description of which is given in the Schedule
below, is required for building (widening/two lane with paved shoulder/four laning etc.,), maintenance,
management and operation of Ring Road in the stretch of land from Km. 20.46 to Km. 23.5 (District Land
Acquisition Officer Sarans office Saran, Chappra) in the district of SARAN in the State of BIHAR, hereby
declares its intention to acquire such land.

Any person interested in the said land may, within twenty-one days from the date of publication of
this notification in the Official Gazette, object to the use of such land for the aforesaid purpose under
sub-section (1) of section 3C of the said Act.

Every such objection shall be made to the Competent Authority, namely, District Land Acquisition Officer-
SARAN in writing and shall set out the grounds thereof and the Competent Authority shall give the objector an
opportunity of being heard, either in person or by a legal practitioner, and may, after hearing all such objections and
after making such further enquiry, if any, as the Competent Authority thinks necessary, by order, eitherallow or disallow
the objections.

Any order made by the Competent Authority under sub-section (2) of section 3C of the said Act
shall be final.

The land plans and other details of the land to be acquired under their notification are available and
can be inspected by the interested person at the aforesaid office of the Competent Authority.
SCHEDULE

Brief Description of the land to be acquired with or without structures falling Ring Road in the
stretch of land from Ring Road (District Land Acquisition Officer Sarans office Saran, Chappra) in
the district of SARAN in the State of BIHAR

|State: BIHAR ||District: SARAN |
SI. No. Survey/Plot Type of Land Nature of Land Area Area
Number (in Local Unit) (in Hectares)

L1 | 2 [ 1 | 5 | 6 |

|Taluk: Dighwara |
|Village: Saidpur Dighwara |

I 3435 ||Private |[Residential (Residential)]|  0.0045 (Hectare )| 0.0045]
2 3446 ||Private ||[Residential (Residential)||  0.0056 (Hectare )|| 0.0056|
13 3451 ||Private ||Residential (Residential)]|  0.004 (Hectare )|| 0.004|
l4 3452 ||Private ||[Residential (Residential)]|  0.005 (Hectare )|| 0.005]

5 3453 ||Private ||[Residential (Residential)||  0.0105 (Hectare )|| 0.0105|
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l6 3476 ||Private ||Residential (Residential)]|  0.008 (Hectare )|| 0.008]

|7 ||3477 ||Private ||Residentia1 (Residential)” 0.0185 (Hectare )|| 0.0185|

|8 ”3478 ||Private “Residential (Residential)” 0.002 (Hectare )|| 0.002|

|9 ”3479 ||Private “Residential (Residential)” 0.0003 (Hectare )|| 0.0003|

10 3481 ||Private ||[Residential (Residential)||  0.0045 (Hectare )|| 0.0045|

11 3482 ||Private |[Residential (Residential)]| 0.00125 (Hectare )| 0.00125]

12 3551 Private Non Agriculture (Non 0.005 (Hectare ) 0.005
Agriculture)

13 3552 Private Non Agriculture (Non 0.0175 (Hectare ) 0.0175
Agriculture)

14 3553 Private Non Agriculture (Non 0.008 (Hectare ) 0.008
Agriculture)

15 490 Private Non Agriculture (Non 0.0055 (Hectare ) 0.0055
Agriculture)

16 493 Private Non Agriculture (Non 0.1062 (Hectare ) 0.1062
Agriculture)

17 525 Private Non Agriculture (Non || 035 (Hectare ) 0.0035
Agriculture)

Village: Mirpur Bhual

. Non Agriculture (Non

18 51 Private Agriculture) 0.019 (Hectare ) 0.019

19 54/798 Private Non Agriculture (Non 0.0072 (Hectare ) 0.0072
Agriculture)

20 56 Private Non Agriculture (Non 0.0032 (Hectare ) 0.0032
Agriculture)

21 59 Private Non Agriculture (Non 0.0031 (Hectare ) 0.0031
Agriculture)

[22 |l626 ||Private ||[Residential (Residential)|| 0.04299 (Hectare )| 0.04299)]

| Total 0.28534|

[F. No. NHAI/PIU/PATNA-2/Dighwara-Sherpur/LA/3A]
SHAIKH AMINKHAN, Director
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